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GUR R A M CHA K R A V A R T H Y                              Appellant (s)

                   VER SUS

STA T E OF A.P.                                  Respondent(s)

(With appln(s) for permission to file additional documents)

Date: 06 / 1 1 / 2 0 0 8   This Appeal was called on for hearing today.

CORAM :
    HON’B L E Dr. JUS T I C E ARI J I T PA S A Y A T
    HON’B L E DR. JUS T I C E MUKUN D A K A M SHA R M A

For Appellant(s)               Mr. Y. Raj a Gopala Rao,Adv.
                               Mr. Y.R a me s h, Adv.
                               Ms. Y.VI s m a i, Adv.

For Respondent(s)

         UPON hearing counsel the Court made the following
                    OR D E R

                      Arguments heard.

                      Judgment reserved.
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